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The balance amount of claimswould be
reimbursed in the next financial year, subject
to verification of claims and availability of
funds.

[Translation]

Seizure of Goods on Indo-Pak
Border

3734. SHRI SURYA NARAIN YADAV:
: Will the Minister of FINANCE be pleased
to state:

(a) the details of the smuggled goods
seized so far from the Indo-Pak Border
duringthe current financial year alongwith
theirvalue; and

(b) the steps taken to tighten the secu-
rityarrangements on the Indo-Pak Border to
stopsmuggling?

THE MINISTER OF STATE IN THE
MINISTRYOF FINANCE (SHRI RAMESH-
WARTHAKUR): (a) Available reports indi-
cate that gold, silver, narcotic drugs, etc.
continueto be sensitive to smuggling across
the Indo-Pak border. Contraband goods
worth Rs. 31.14 crores approximately were
sized in the Indo sector of the land border
during the calender year 1991. The value of
seizures effected in the 'current flnancial
year are being collected and will be laid on
the Table of the House.

(b) In order to combat smuggling, the
anti-smuggling drive has been intensified
and the Customs presence has been rein-
forced recently bY,the creation of two Sub-
Collectorates exclusively for anti-smuggling
work with headquarters at A"mritsar and
Jodhpur for the Punjab and Rajasthan sec-
tor respectively. More than 60% of the
border in the Punjab sector has been fenced
with barbed wire and charged with high
voltage electric current in order to restrict
any border crossing. During the night and

odd hours curfew is being imposed in the
border areas of Punjab with Pakistan when-
ever felt necessary. Close co-ordination is
also being maintained Between all the agen-
cies concerned with detection and preven-
tion of smuggling such as Border Security
Force, Customs and Directorate of Revenue
Intelligence.

[English]

Demonstrators In AFMC

3735. SHRI ANNA JOSHI: : Will the
Minister of DEFENCE be pleased to state:

(a) whether the Government have re-
ceived representations for revision of pay
scales of doctors working as demonstrators
in the Armed Forces Medical Collage, Pune;

(b) ilso, the details thereof;

. (c) the pay scale recommended forthese
demonstrators by the Fourth Pay Co~mis-
sion;

(d) the promotional avenues available
to these demonstrators at present; and

'(e) the:adiontaken or proposed to be
taken by the Govemment to improve the
service 'conditions of these doctors working
as demonstrators?

\

THE 'MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) to (8). Doctor work-
ing as Demonstrators in AFMC, Pune, do not
have promotional avenues at Present. The
Fourth Pay Commission did nOt recommend
any specific pay scaleJor them.

Govemment have received representa-
tions for revision of pay scales of Demon-
strators. The improvement of their service
corlditions is under examination of the Gov-
ernment.


